NATIONAL COMPANY LAW TRIBUNAL
Tt 2 AN Y LAW TRIBUNAL

NEW DELHI BENCYH

(IB)-702/ND/2018
COARM:

PRESENT: DR. V.K. SUBBURAJ . MS. INA MALHOTRA
) HON’BLE MEMBER(T) HON’BLE MEMBER {J)

ATTENDAN CE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW DELH]
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 28.05.2019

NAME OF THE COMPANY:  Super Print Services V/s. M/s. Xalta Food and
Beverages Pvt,Ltd.

SECTION OF THE COMPANIES ACT: 9 of IBC, 2016

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
—_— -_—

Present for the Petitioner: None

Present for the Respondent: None -
ORDER
Present n one.

CAB71/2019to CA 674/2019 have been filed in this-case. Renotify this case on
37 June, 2019, the date already fixed.

(V.K. Subburaj) (Ina Malliotra)
Member (T} Member (J)

(Sapna)



